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NOTICE

1. It is observed that all NCLT Benches have become crowded at filing counters, which
may lead to community transmission of Novel Coronavirus (COVID-19) therefore, it
is decided to close the filing counters of all the NCLT Benches hereof.

2. In case of limitation issue, matters may be filed online at Delhi, Mumbai, Hyderabad,
A‘maravati & Jaipur and hard copy may be handed over when the filing counters are
opened, till such time, parties are directed not make any filing except matters likely to
be hit by limitation.

3. Withregard to other benches an application (without annexure) as to the limitation issue
may be filed through email of respective Registrar of the Bench.

4. Hence, filing counters of all the NCLT Benches shall remain closed till 27.3.2020.

5. This issues with the approval of Hon’ble President, NCLT.
(Shiv R&M)

Registrar, NCLT

Copy to:-
14 All the Hon’ble Members, National Company Law Tribunal.
2. All Deputy Registrar/Assistant Registrar, NCLT Benches.
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